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Minor girls and children trafficked and forced into begging

1028. SHRI DEREK O’BRIEN: Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether Government is aware of the minor girls and children trafficked and
forced nto begging and illicit activities, if so, the State-wise details thereof especially
for West Bengal;

{b) whether Government has filed cases against persons responsible for it, if so,
the details thereof, and

{c) whether Government has the knowledge that trafficking in some States are

mun in the form of cartels/organizations, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HANSRAJ GANGARAM AHIR): (a) Details of the State/UT-wise male
and female children (below 18 years) kidnapped and abducted for begging and
other motives during the years 2014, 2015 and 2016 is given in the Statement-I
{See below). State/UT-wise minor victims rescued during the year 2016 1s given in
the Statement-I1 (See below). State/UT-wise missing, recovered/traced, unrecovered/
untraced children during the years 2014-2016 is given in the Statement-1II (See below).

(b) and {(c) The responsibility to maintain law and order, protection of life and
property of the citizens rests primarily with the respective State Governments. The
State Governments are competent to deal with such offences under the extant provisions
of law. The Ministry of Home Affairs has issued advisories for combating trafficking

and crime against children. These advisories are available at wwwmha.nic.in.
Statement-I

(A-1) State/UT-wise viciims of male and female children (below 18 years)
kidnapped and abducted for begging and other purposes during 2014

Sl State/UT For Adoption For Begging For Camel Racing
No. Boys Girls Total Boys Girls Total Boys Girls Total
1 2 3 4 5 ] 7 8 9 10 11
1.  Andhra Pradesh 3 13 16 4] 4] 4] 4] 4] 4]
2. Arunachal Pradesh 0 0 0 0 0 0 0 0 0
3. Assam 4] 4] 4] ] 4] 4] 4] ] 4]
4. Bihar 4] 4] 0 4] 4] 4] 0 4] 4]
5. Chhattisgarh 0 0 0 0 0 0 0 0 0
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1 2 3 4 5 6 7 8 9 10 1
6. Goa 0 0 0 0 0 0 0 0 0
7. Gujarat 51 40 91 0 0 0 0 0 0
8.  Haryana 3 5 8 0 0 0 0 0 0
9. Himachal Pradesh 0 2 2 0 0 0 0 0 0
10, Jammu and Kashmir 0 0 0 0 0 0 0 0 0
11.  Jharkhand 0 0 0 0 0 0 0 0 0
12, Karnataka 1 44 45 0 0 0 0 0 0
13. Kerala 0 1 1 2 0 2 0 0 0
14, Madhya Pradesh 0 0 0 0 0 0 0 0 0
15. Maharashtra 2 1 3 2 1 3 0 0 0
16.  Manipur 0 0 0 0 0 0 0 0 0
17.  Meghalaya 0 0 0 0 0 0 0 0 0
18, Mizoram 0 0 0 0 0 0 0 0 0
19, Nagaland 0 0 0 0 0 0 0 0 0
20, Odisha 0 0 0 0 0 0 0 0 0
21.  Punjab 3 2 5 2 0 2 0 0 0
22, Rajasthan 0 15 15 2 0 2 0 0 0
23, Sikkim 0 0 0 0 0 0 0 0 0
24.  Tamil Nadu 0 8 8 0 1 1 0 0 0
25 Telangana 0 6 6 0 0 0 0 0 0
26. Tripura 0 0 0 0 0 0 0 0 0
27, Uttar Pradesh 0 0 0 1 0 1 0 0 0
28, Uttarakhand 0 0 0 0 0 0 0 0 0
29, West Bengal 6 18 24 1 4 5 0 0 0
Torar State(s) 69 155 224 10 6 16 0 0 0
30. Andaman and 0 0 0 0 0 0 0 0 0
Nicobar Islands
31. Chandigarh 0 0 0 0 0 0 0 0 0
32. Dadra and Nagar 0 0 0 0 0 0 0 0 0
Haveli

33, Daman and Diu 0 0 0 0 0 0 0 0 0
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1 2 3 4 5 6 7 8 9 10 1
34 Delhi UT 0 0 0 0 0 0 0 0 0
35. Lakshadweep 0 0 0 0 0 0 0 0 0
36. Puducherry 0 1 1 0 0 0 0 0 0

Torar UT(s) 0 1 1 0 0 0 0 0 0
Torar (At Inp1a) 69 156 225 10 6 16 0 0 0

(4-2) State/UT-wise victims of male and female children {below I8 years)
kidnapped and abducted for begging and other purposes during 2014

Sl State/UT For Illicit Intercourse For Marriage
No. Boys  Girls  Total Boys  Girls  Total
1 2 12 13 14 15 16 17

1. Andhra Pradesh 0 4 4 0 233 233
2. Arunachal Pradesh 0 0 0 0 9 9
3. Assam 0 0 0 0 91 91
4. Bihar 0 0 0 0 1408 1408
5. Chhattisgarh 0 49 49 0 246 246
6. Goa 0 0 0 0 0 0
7. Gujarat 0 197 197 2 1051 1053
8.  Haryana 0 34 34 1 256 257
9. Himachal Pradesh 0 12 12 0 114 114
10, Jammu and Kashmir 0 75 75 0 0 0
11.  JTharkhand 0 0 0 0 63 63
12, Karnataka 0 1 1 0 122 122
13. Kerala 0 0 0 3 80 83
14.  Madhya Pradesh 0 137 137 1 1793 1794
15. Maharashtra 8 70 78 0 645 645
16.  Manipur 0 0 0 0 54 54
17. Meghalaya 0 1 1 0 0 0
18.  Mizoram 0 0 0 0 0 0
19.  Nagaland 0 0 0 0 2 2
20, Odisha 0 106 106 0 266 266
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1 2 12 13 14 15 16 17
21.  Punjab 0 69 69 0 507 507
22.  Rajasthan 1 21 22 0 591 591
23, Sikkim 0 9 9 4 0 4
24, Tamil Nadu 0 0 0 0 342 342
25.  Telangana 0 2 2 0 157 157
26. Tripura 0 0 0 0 61 61
27, Uttar Pradesh 0 1460 1460 0 3818 3818
28.  Uttarakhand 0 0 0 0 3 3
29, West Bengal 0 44 44 0 349 349

Totar State(s) 9 2291 2300 11 12261 12272
30. Andaman and 0 0 0 0 0 0
Nicobar Islands
31. Chandigarh 0 0 0 0 27 27
32. Dadra and Nagar 0 0 0 0 0 0
Haveli
33. Daman and Diu 0 0 0 0 0 0
34, Delln UT 0 16 16 0 1 1
35. Lakshadweep 0 0 0 0 0 0
36. Puducherry 0 0 0 0 1 1
Torar UT(s) 0 16 16 0 29 29
Torar (Arr Inpra) 9 2307 2316 11 12290 12301

(A4-3) State/UT-wise viciims of male and female children (below 18 years)
kidnapped and abducted for begging and other purposes during 2014

Sl State/UT For Prostitution For Ransom

No. Boys  Girls  Total Boys  Girls  Total
1 2 18 19 20 21 22 23
1. Andhra Pradesh 0 0 0 1 1 2
2. Arunachal Pradesh 0 0 0 1 1 2
3. Assam 0 0 0 8 0 8
4. Bihar 0 0 0 4 1 5
5. Chhattisgarh 0 0 0 3 0 3
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1 2 18 19 20 21 22 23
6. Goa 0 1 1 0 0 0
7. Gujarat 0 0 0 6 2 8
8. Haryana 0 0 0 3 0 3
9. Himachal Pradesh 0 0 0 0 1 1
10, Jammu and Kashmir 0 0 0 0 0 0
11.  Jharkhand 0 0 0 2 0 2
12, Karnataka 0 0 0 9 2 11
13. Kerala 0 0 0 0 0 0
14. Madhya Pradesh 0 0 0 9 2 11
15. Maharashtra 0 13 13 8 3 11
16.  Manipur 0 0 0 4 3 7
17. Meghalaya 0 0 0 3 0 3
18.  Mizoram 0 0 0 0 0 0
19, Nagaland 0 0 0 0 0 0
20.  Odisha 0 0 0 3 2 5
21.  Punjab 0 0 0 4 1 5
22, Rajasthan 0 0 0 8 0 8
23, Sikkim 0 0 0 0 0 0
24 Tamil Nadu 0 0 0 0 0 0
25.  Telangana 0 0 0 1 1 2
26.  Tripura 0 0 0 1 0 1
27.  Uttar Pradesh 0 0 0 37 0 37
28.  Uttarakhand 0 0 0 1 0 1
29, West Bengal 0 25 25 11 9 20

Torar State(s) 0 39 39 127 29 156
30. Andaman and 0 0 0 0 0 0
Nicobar Islands

31. Chandigarh 0 0 0 0 0 0
32. Dadra and Nagar 0 0 0 0 0 0

Havel

33, Daman and Diu 0 0 0 0 0 0
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1 2 18 19 20 21 22 23
34 Delhi UT 0 0 0 11 4 15
35. Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 1 0 1

Torar UT(s) 0 0 0 12 4 16
Totar (Arr Inpia) 0 39 39 139 33 172

(4-4) State/UT-wise victims of male and female children {below I8 years)
kidnapped and abducted for begging and other purposes during 2014

Sl State/UT For Revenge For Sale
No. Boys  Girls  Total Boys  Girls  Total
1 2 24 25 26 27 28 29
1. Andhra Pradesh 6 15 21 0 0 0
2. Arunachal Pradesh 0 0 0 0 0 0
3. Assam 0 0 0 0 0 0
4. Bihar 3 0 3 0 0 0
5. Chhattisgarh 7 1 8 0 0 0
6. Goa 0 0 0 0 0 0
7. Gujarat 3 2 5 0 0 0
8  Haryana 0 0 0 0 0 0
9. Himachal Pradesh 0 0 0 0 0 0
10.  Jammu and Kashmir 1 0 1 0 0 0
11.  Tharkhand 0 0 0 0 0 0
12.  Karnataka 0 0 0 0 0 0
13.  Kerala 0 0 0 0 0 0
14. Madhya Pradesh 2 0 2 0 0 0
15. Maharashtra 4 1 5 0 1 1
16.  Manipur 0 0 0 0 0 0
17. Meghalaya 0 0 0 0 0 0
18.  Mizoram 0 0 0 0 0 0
19.  Nagaland 0 0 0 0 0 0
20, Odisha 0 0 0 0 0 0
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1 2 24 25 26 27 28 29
21.  Punjab 0 0 0 0 0 0
22, Rajasthan 0 0 0 0 0 0
23, Sikkim 0 0 0 0 0 4]
24, Tamil Nadu 0 0 0 0 0 0
25.  Telangana 2 0 2 0 0 0
26.  Tripura 0 0 0 0 0 0
27, Uttar Pradesh 10 6 16 0 0 0
28.  Uttarakhand 0 0 0 0 0 0
29, West Bengal 0 0 0 6 73 79

Torar State(s) 38 25 63 6 74 80
30. Andaman and 0 0 0 0 0 0
Nicobar Islands
31. Chandigarh 10 15 25 0 0 0
32. Dadra and Nagar 0 0 0 0 0 0
Haveli
33. Daman and Diu 0 0 0 0 0 0

34, Dellm UT 0 0 0 0 0 4]
35. Lakshadweep 0 0 0 0 0 0
36. Puducherry 0 0 0 0 0 0

Torar UT(s) 10 15 25 0 0 0
Torar (Arr Inpia) 48 40 88 6 74 80

(A4-3) State/UT-wise viciims of male and female children (below 18 years)
kidnapped and abducted for begging and other purposes during 2014

Sl State/UT For Selling Body Parts For Slavery
No. Boys  Girls  Total Boys  Girls  Total
1 2 30 31 32 33 34 35
1. Andhra Pradesh 0 0 0 0 0 0
2. Arunachal Pradesh 0 0 0 0 0 0
3. Assam 0 0 0 0 0 0
4. Bihar 0 0 0 0 0 0
5. 0 0 0 0 0 0

Chhattisgarh
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1 2 30 31 32 33 34 35
6. Goa 0 0 0 0 0 0
7. Gujarat 0 0 0 0 0 0
8. Haryana 0 0 0 0 0 0
9. Himachal Pradesh 0 0 0 0 0 0
10, Jammu and Kashmir 0 0 0 0 0 0
11.  Jharkhand 0 0 0 0 0 0
12, Karnataka 0 0 0 0 0 0
13.  Kerala 0 0 0 0 0 0
14. Madhya Pradesh 0 0 0 0 0 0
15. Maharashtra 0 0 0 0 0 0
16.  Manipur 0 0 0 0 0 0
17. Meghalaya 0 0 0 0 0 0
18.  Mizoram 0 0 0 0 0 0
19, Nagaland 0 0 0 0 0 0
20.  Odisha 0 0 0 0 0 0
21.  Punjab 0 0 0 0 0 0
22, Rajasthan 0 0 0 0 0 0
23, Sikkim 0 0 0 0 0 0
24 Tamil Nadu 0 0 0 0 0 0
25.  Telangana 0 0 0 0 0 0
26.  Tripura 0 0 0 0 0 0
27.  Uttar Pradesh 0 1 1 0 0 0
28.  Uttarakhand 0 0 0 0 0 0
29, West Bengal 0 0 0 0 3 3

Torar State(s) 0 1 1 0 3 3
30. Andaman and 0 0 0 0 0 0

Nicobar Islands
31. Chandigarh 0 0 0 0 0 0
32. Dadra and Nagar 0 0 0 0 0 0

Havel

33, Daman and Diu 0 0 0 0 0 0
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1 2 30 31 32 33 34 35
34 Delhi UT 0 0 0 0 0 0
35. Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 0 0 0

Torar UT(s) 0 0 0 0 0 0
Totar (Arr Inpia) 0 1 1 0 3 3

(4-6) State/UT-wise victims of male and female children {below I8 years)
kidnapped and abducted for begging and other purposes during 2014

Sl State/UT For Unlawful Activity For Murder
No. Boys  Girls  Total Boys  Girls  Total

1 2 36 37 38 39 40 41
1. Andhra Pradesh 0 0 0 0 1 1
2. Arunachal Pradesh 0 0 0 0 0 0
3. Assam 0 0 0 0 0

4. Bihar 0 0 0 9 1 10
5. Chhattisgarh 1 3 4 2 3 5
6. Goa 0 0 0 0 0 0
7. Gujarat 0 0 0 0 4 4
8. Haryana 2 2 4 4 2 6
9. Himachal Pradesh 0 0 0 2 0 2
10, Jammu and Kashmir 0 0 0 0 0 0
11.  Jharkhand 0 0 0 0 0 0
12.  Kamataka 0 3 3 0 0 0
13. Kerala 0 0 0 0 0 0
14. Madhya Pradesh 0 0 0 2 0 2
15. Maharashtra 9 19 28 12 11 23
16.  Manipur 0 0 0 0 0 0
17.  Meghalaya 0 0 0 0 0 0
18,  Mizoram 0 0 0 0 0 0
19, Nagaland 0 0 0 0 0 0
20.  Odisha 0 0 0 1 2 3
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1 2 36 37 38 39 40 41
21.  Punjab 0 0 0 5 0 5
22, Rajasthan 0 0 0 1 0 1
23, Sikkim 0 0 0 0 0 0
24, Tamil Nadu 0 0 0 0 0 0
25.  Telangana 0 0 0 0 0 0
26.  Tripura 0 0 0 0 0 0
27.  Uttar Pradesh 0 0 0 96 24 120
28.  Uttarakhand 4 16 20 1 0 1
29 West Bengal 86 86 172 6 1 7

Torar State(s) 102 129 231 141 49 190
30. Andaman and 0 0 0 0 0 0
Nicobar Islands
31. Chandigarh 0 0 0 0 0 0
32. Dadra and Nagar 0 0 0 0 0 0
Haveli
33, Daman and Diu 0 0 0 0 0 0
34 Delhi UT 0 0 0 1 0 1
35. Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 0 0 0
Torar UT(s) 0 0 0 1 0 1
Totar (Arr Inpia) 102 129 231 142 49 191

(4-7) State/UT-wise victims of male and female children {below I8 years)
kidnapped and abducted for begging and other purposes during 2014

Sl State/UT For Other Purposes Total Kidnapped and
No. Abducted
Boys Girls Total  Boys Girls Total
1 2 42 43 44 45 46 47
1. Andhra Pradesh 33 272 325 63 539 602
2. Arunachal Pradesh 14 56 70 15 66 81
3. Assam 53 0 53 61 91 152
4. Bihar 116 43 159 132 1453 1585
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1 2 42 43 44 45 46 47
5. Chhattisgarh 529 1040 1569 542 1342 1884
6. Goa 68 76 144 68 77 145
7. Guarat 290 487 777 352 1783 2135
8  Haryana 305 234 539 318 533 851
9. Himachal Pradesh 58 29 87 60 158 218
10, Jammu and Kashmir 0 63 63 1 133 139
11.  Jharkhand 23 6 29 25 69 94
12, Kamataka 140 865 1005 150 1037 1187
13. Kerala 12 34 46 17 115 132
14, Madhya Pradesh 1833 2614 4447 1847 4546 6393
15.  Maharashtra 895 1004 1899 940 1769 2709
16.  Manipur 2 7 9 6 64 70
17.  Meghalaya 23 16 39 26 17 43
18.  Mizoram 0 2 2 0 2 2
19, Nagaland 3 2 5 3 4 7
20.  Odisha 114 308 422 118 684 802
21.  Punjab 185 135 320 199 714 913
22,  Rajasthan 414 777 1191 426 1404 1830
23, Sikkim 1 5 6 5 14 19
24 Tamil Nadu 9 35 44 9 386 395
25,  Telangana 170 298 468 173 464 637
26, Tripura 7 19 26 8 80 88
27 Uttar Pradesh 317 106 423 461 5415 5876
28, Uttarakhand 60 190 250 66 209 275
29 West Bengal 292 1341 1633 408 1953 2361

Torar Stare(s) 5986 10064 16050 6499 25126 31625
30. Andaman and 2 13 15 2 13 15
Nicobar Islands

31. Chandigarh 23 59 82 33 101 134
32. Dadra and Nagar 2 6 8 2 6 8

Haveli
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1 2 42 43 44 45 46 47
33. Daman and Diu 1 5 6 1 5 6
34, Delln UT 2975 3750 6725 2987 3771 6758
35. Lakshadweep 0 0 0 0 0 0
36.  Puducherry 2 4 6 3 6 9
Torar UT(s) 3005 3837 6842 3028 3902 6930

Torar (Arr Inpia) 8991 13901 22892 9527 20028 38555

Source: Crime in India

(B-1) State/UT-wise victims of male and female children {below 18 years)
kidnapped and abducted for begging and other purposes during 2015

Sl State/UT For Adoption For Begging For Camel Racing

No. Boys Girls Total Boys Girls Total Boys Girls Total
1 2 3 4 5 6 7 8 9 10 11
1. Andhra Pradesh Z 4 6 0 0 0 0 0 0
2. Arunachal Pradesh 1 1 2 0 0 0 0 0 0
3. Assam 0 0 0 0 0 0 0 0 0
4. Bihar 99 0 99 0 0 0 0 0 0
5. Chhattisgarh 4] 4] 0 4] 4] 4] 0 4] 4]
6. Goa 4] 4] 4] ] 4] 4] 4] ] 4]
7. Gujarat 0 1 1 0 2 2 0 0 0
8.  Haryana 20 6 26 3 0 3 0 0 0
9. Himachal Pradesh 0 0 0 0 0 0 0 0 0
10, Jammu and Kashmir 0 0 0 0 0 0 0 0 0
11.  Jharkhand 4] 4] 4] 4] 4] 4] 4] 4] 4]
12, Karnataka 18 13 31 0 0 0 0 0 0
13. Kerala 4] 2 2 ] 3 3 4] ] 4]
14. Madhya Pradesh 19 54 73 4] 4] 4] 0 4] 4]
15, Maharashtra 6 37 43 6 1 7 0 0 0
16, Manipur 0 0 0 0 0 0 0 0 0
17. Meghalaya 0 0 0 0 0 0 0 0 0
18, Mizoram 1 3 4 0 0 0 0 0 0
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1 2 3 4 5 6 7 8 9 10 1
19, Nagaland 1 2 3 1 0 1 0 0 0
20.  Odisha 1 0 1 0 0 0 0 0 0
21.  Punjab 10 4 14 0 0 0 0 0 0
22.  Rajasthan 0 82 82 3 3 6 0 0 0
23, Sikkim 0 0 0 0 0 0 0 0 0
24.  Tamil Nadu 3 6 9 0 3 3 0 0 0
25.  Telangana 4 6 10 1 0 1 0 0 0
26. Tripura 0 0 0 0 0 0 0 0 0
27, Uttar Pradesh 1 0 1 16 1o 26 0 0 0
28.  Uttarakhand 1 3 4 0 0 0 0 0 0
29, West Bengal 0 0 0 0 0 0 0 0 0

ToTar State(s) 187 224 411 30 22 52 0 0 0
30. Andaman and 0 0 0 0 0 0 0 0 0
Nicobar Islands
31. Chandigarh 0 0 0 0 0 0 0 0 0
32. Dadra and Nagar 0 0 0 0 0 0 0 0 0
Haveli
33, Daman and Diu 0 0 0 0 0 0 0 0 0
34, Delhi UT 0 2 2 0 0 0 0 0 0
35. Lakshadweep 0 0 0 0 0 0 0 0 0
36, Puducherry 0 0 0 0 0 0 0 0 0
Torar UT(s) 0 2 2 0 0 0 0 0 0
Torar (Arr Inp1a) 187 226 413 30 22 52 0 0 0

(B-2) State/UT-wise viciims of male and female children (below 18 years)
kidnapped and abducted for begging and other purposes during 2015

Sl State/UT For Illicit Intercourse For Marriage
No. Boys  Girls  Total Boys  Girls  Total
1 2 12 13 14 15 16 17
1. Andhra Pradesh 0 6 6 0 214 214
2. Arunachal Pradesh 0 11 11 0 12 12

3. Assam 0 0 0 0 189 189
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1 2 12 13 14 15 16 17
4. Bihar 0 0 0 0 985 985
5. Chhattisgarh 0 3 3 0 220 220
6. Goa 0 0 0 0 0 0
7. Gujarat 1 172 173 0 745 745
8. Haryana 0 191 191 0 423 423
9. Himachal Pradesh 1 5 6 0 129 129
10, Jammu and Kashmir 0 91 91 0 0 0
11.  Tharkhand 0 0 0 0 54 54
12, Kamataka 1 4 5 0 81 81
13.  Kerala 0 7 7 1 52 53
14 Madhya Pradesh 30 230 260 3 1551 1554
15.  Maharashtra 5 152 157 0 955 955
16, Manipur 0 0 0 0 45 45
17. Meghalaya 0 1 1 0 2 2
18.  Mizoram 0 0 0 0 1 1
19, Nagaland 0 7 7 0 2 2
20.  Odisha 0 49 49 0 221 221
21.  Punjab 0 14 14 0 646 646
22.  Rajasthan 0 9 9 5 531 536
23, Sikkim 0 0 0 0 1 1
24, Tamil Nadu 1 2 3 0 313 313
25.  Telangana 0 12 12 0 173 173
26. Tripura 0 0 0 0 41 41
27.  Uttar Pradesh 2 828 830 2 4462 4464
28.  Uttarakhand 0 0 0 0 3 3
29, West Bengal 0 77 77 0 489 489
Torar State(s) 41 1871 1912 11 12545 12556
30. Andaman and 0 0 0 0 0 0
Nicobar Islands
31. Chandigarh 0 0 0 0 37 37
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1 2 12 13 14 15 16 17

32. Dadra and Nagar 0 0 0 0 0 0
Haveli

33. Daman and Diu 0 0 0 0 0 0

34 Delhi UT 0 3 3 1 2 3

35. Lakshadweep 0 0 0 0 0 0

36. Puducherry 0 0 0 0 0 0
Torar UT(s) 0 3 3 1 39 40
Torar (Arr Inpia) 41 1874 1915 12 12584 12596

(B-3) State/UT-wise victims of male and female children {below I8 years)
kidnapped and abducted for begging and other purposes during 2015

Sl State/UT For Prostitution For Ranson
No. Boys  Girls  Total Boys  Girls  Total
1 2 18 19 20 21 22 23
1. Andhra Pradesh 0 0 0 2 3 5
2. Arunachal Pradesh 0 0 0 5 1 6
3. Assam 0 0 0 4 0 4
4. Bihar 0 0 0 3 0 3
5. Chhattisgarh 0 2 2 5 1 6
6. Goa 0 0 0 0 0 0
7. Gujarat 0 0 0 7 1 8
8  Haryana 1 4 5 3 2 5
9. Himachal Pradesh 0 0 0 0 1 1
10, Jammu and Kashmir 0 0 0 0 0
11.  JTharkhand 0 1 1 1 1 2
12, Kamataka 0 1 1 6 4 10
13.  Kerala 0 0 0 1 0 1
14.  Madhya Pradesh 0 1 1 4 1 5
15. Maharashtra 4 1 5 6 2 8
16.  Manipur 0 0 0 0 0 0
17. Meghalaya 0 0 0 2 0 2
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1 2 18 19 20 21 22 23
18,  Mizoram 0 0 0 0 0 0
19, Nagaland 0 2 2 0 0 0
20.  Odisha 0 0 0 1 3 4
21.  Punjab 0 0 0 2 0 2
22, Rajasthan 0 0 0 7 2 9
23, Sikkim 0 0 0 0 0 0
24, Tamil Nadu 0 0 0 1 2 3
25.  Telangana 0 0 0 2 3 5
26.  Tripura 0 0 0 1 0 1
27, Uttar Pradesh 3 36 44 26 3 29
28.  Uttarakhand 0 0 0 0 0 0
29, West Bengal 0 10 10 10 5 15

Torar State(s) 13 58 71 99 35 134
30. Andaman and 0 0 0 0 0 0
Nicobar Islands
31. Chandigarh 0 0 0 0 0 0
32. Dadra and Nagar 0 0 0 0 0 0
Haveli
33. Daman and Diu 0 0 0 0 0 0
34, Delln UT 0 0 0 13 0 13
35. Lakshadweep 0 0 0 0 0 0
36. Puducherry 0 0 0 0 0 0
Torar UT(s) 0 0 0 13 0 13
Totar (Arr Inpia) 13 58 71 112 35 147

(B-4) State/UT-wise viciims of male and female children (below 18 years)
kidnapped and abducted for begging and other purposes during 2015

Sl State/UT For Revenge For Sale

No. Boys  Girls  Total Boys  Girls  Total
1 2 24 25 26 27 28 29
1. Andhra Pradesh 14 9 23 0 0 0
2. Arunachal Pradesh 0 1 1 0 0 0
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1 2 24 25 26 27 28 29
3. Assam 0 0 0 0 0 0
4. Bihar 0 0 0 0 0 0
5. Chhattisgarh 0 0 0 0 0 0
6. Goa 0 0 0 0 0 0
7. Gujarat 3 1 4 0 0 0
8. Haryana 0 0 0 0 0 0
9. Himachal Pradesh 0 1 1 0 0 0
10, Jammu and Kashmir 0 0 0 0 0 0
11.  Jharkhand 31 0 31 1 0 1
12.  Kamataka 4 0 4 1 1 2
13. Kerala 2 1 3 0 0 0
14. Madhya Pradesh 1 0 1 0 2 2
15.  Maharashtra 11 23 34 4 4 3
16.  Manipur 0 0 0 0 0 0
17.  Meghalaya 0 0 0 0 0 0
18,  Mizoram 0 0 0 0 0 0
19, Nagaland 3 0 3 0 0 0
20.  Odisha 0 0 0 0 0 0
21.  Punjab 4 0 4 0 0 0
22, Rajasthan 0 0 0 0 0 0
23, Sikkim 0 0 0 0 0 0
24, Tamil Nadu 0 3 3 1 3 4
25.  Telangana 0 1 1 1 1 2
26.  Tripura 2 0 2 0 0 0
27.  Uttar Pradesh 15 3 18 5 4 9
28.  Uttarakhand 0 0 0 0 0 0
29, West Bengal 0 0 0 0 0 0
ToTar State(s) 90 43 133 13 15 28
30. Andaman and 1 0 1 0 0 0

Nicobar Islands
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1 2 24 25 26 27 28 29
31. Chandigarh 16 5 21 0 1 1
32. Dadra and Nagar 0 0 0 0 0 0

Haveli
33, Daman and Diu 0 0 0 0 0 0
34 Delhi UT 0 0 0 0 1 1
35. Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 0 0 0
Torar UT(s) 17 5 22 0 2 2
Torar (Arr Inpia) 107 48 155 13 17 30

(B-3) State/UT-wise viciims of male and female children (below 18 years)
kidnapped and abducted for begging and other purposes during 2015

Sl State/UT For Selling Body Parts For Slavery
No. Boys  Girls  Total Boys  Girls  Total
1 2 30 31 32 33 34 35
1. Andhra Pradesh 0 0 0 0 0 0
2. Arunachal Pradesh 0 0 0 0 0 0
3. Assam 0 0 0 0 0 0
4. Bihar 0 0 0 0 0 0
5. Chhattisgarh 0 0 0 0 1 1
6. Goa 0 0 0 0 0 0
7. Gujarat 0 0 0 0 0 0
8  Haryana 0 0 0 0 0 0
9. Himachal Pradesh 0 0 0 0 0 0
10.  Jammu and Kashmir 0 0 0 0 0 0
11.  Jharkhand 0 0 0 0 0 0
12, Kamataka 0 0 0 0 0 0
13.  Kerala 0 0 0 0 0 0
14.  Madhya Pradesh 0 0 0 0 0 0
15.  Maharashtra 0 0 0 0 0 0
16.  Manipur 0 0 0 0 0 0
17. Meghalaya 0 0 0 0 0 0
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1 2 30 31 32 33 34 35
18,  Mizoram 0 0 0 0 0 0
19. Nagaland 0 0 0 0 0 0
20 Odisha 0 0 0 0 0 0
21.  Punjab 0 0 0 0 0 0
22, Rajasthan 0 0 0 0 0 0
23 Sikkim 0 0 0 0 0 0
24, Tamil Nadu 0 0 0 0 0 0
25.  Telangana 0 0 0 0 0 0
26.  Tripura 0 0 0 0 0 0
27, Uttar Pradesh 0 0 0 0 0 0
28.  Uttarakhand 0 0 0 0 0 0
29, West Bengal 0 0 0 0 0 0

Torar State(s) 0 0 0 0 1 1
30. Andaman and 0 0 0 0 0 0
Nicobar Islands
31. Chandigarh 0 0 0 0 0 0
32, Dadra and Nagar 0 0 0 0 0 0
Haveli
33. Daman and Diu 0 0 0 0 0 0
34, Delln UT 0 0 0 0 0 0
35. Lakshadweep 0 0 0 0 0 0
36. Puducherry 0 0 0 0 0 0
Torar. UT(s) 0 0 0 0 0 0
Totar (Arr Inpia) 0 0 0 0 1 1

(B-6) State/UT-wise viciims of male and female children (below 18 years)
kidnapped and abducted for begging and other purposes during 2015

Sl State/UT For Unlawful Activity For Murder

No. Boys  Girls  Total Boys  Girls  Total
1 2 36 37 38 39 40 41
1. Andhra Pradesh 0 0 0 0 0 0

2. Arunachal Pradesh 0 0 0 0 0 0
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1 2 36 37 38 39 40 41
3. Assam 0 0 0 0 0 0
4. Bihar 19 0 19 29 7 36
5. Chhattisgarh 0 0 0 0 0 0
6. Goa 0 0 0 0 0 0
7. Gujarat 1 0 1 0 0 0
8. Haryana 0 0 0 1 0 1
9. Himachal Pradesh 0 0 0 0 0 0
10.  Jammu and Kashmir 0 0 0 2 0 2
11.  Jharkhand 14 0 14 0 0 0
12.  Kamataka 11 11 22 0 0 0
13.  Kerala 0 1 1 0 0 0
14. Madhya Pradesh 178 89 267 0 0 0
15.  Maharashtra 131 139 270 5 0 5
16.  Manipur 0 0 0 0 0 0
17.  Meghalaya 0 0 0 0 0 0
18.  Mizoram 0 0 0 0 0 0
19.  Nagaland 9 7 16 0 0 0
20.  Odisha 0 0 0 0 0 0
21.  Punjab 0 0 0 2 1 3
22, Rajasthan 1 1 2 0 0 0
23, Sikkim 0 0 0 0 0 0
24, Tamil Nadu 0 0 0 0 0 0
25.  Telangana 2 1 3 0 0 0
26.  Tripura 0 0 0 0 0 0
27.  Uttar Pradesh 34 5 39 116 34 150
28.  Uttarakhand 0 0 0 1 0 1
29, West Bengal 0 0 0 7 4 11

Torar State(s) 400 254 654 163 46 209

30. Andaman and 0 6 6 0 0 0

Nicobar Islands
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1 2 36 37 38 39 40 41
31. Chandigarh 0 0 0 0 0 0
32. Dadra and Nagar 0 0 0 0 0 0

Haveli
33. Daman and Diu 0 0 0 0 0 0
34, Dellm UT 51 52 103 0 0 0
35. Lakshadweep 0 0 0 0 0 0
36. Puducherry 0 0 0 0 0 0
Torar UT(s) 51 58 109 0 0 0
Torar (Arr Inpia) 451 312 763 163 46 209

(B-7) State/UT-wise victims of male and female children {below 18 years)
kidnapped and abducted for begging and other purposes during 2015

Sl State/UT For Other Purposes Total Kidnapped and
No. Abducted

Boys Gurls Total  Boys Garls Total

1 2 42 43 44 45 46 47
1. Andhra Pradesh 75 197 272 93 433 526
2. Arunachal Pradesh 32 76 108 38 102 140
3. Assam 50 140 190 54 329 383
4. Bihar 73 16 89 223 1008 1231
5. Chhattisgarh 658 1000 1658 663 1227 1890
6. Goa 39 69 108 39 69 108
7. Guarat 359 333 692 371 1255 1626
8. Haryana 375 252 627 403 878 1281
9. Himachal Pradesh 85 27 112 86 163 249
10, Jammu and Kashmir 56 98 154 58 139 247
11.  Tharkhand 2 8 10 49 64 113
12, Karnataka 327 1181 1508 368 1296 1664
13.  Kerala 18 83 101 22 149 171

14.  Madhya Pradesh 1481 1662 3143 1716 3390 5306
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1 2 42 43 44 45 46 47
15.  Maharashtra 2401 3257 5658 2579 4571 7150
16, Manipur 7 6 13 7 51 58
17. Meghalaya 20 23 43 22 26 48
18,  Mizoram 5 1 6 6 5 11
19.  Nagaland 3 4 7 17 24 41
20.  Odisha 200 520 720 202 793 995
21.  Punjab 157 119 276 175 784 959
22.  Rajasthan 371 696 1067 387 1324 1711
23, Sikkim 0 3 3 0 4 4
24, Tamil Nadu 24 41 65 30 373 403
25, Telangana 219 203 422 229 400 629
26. Tripura 16 36 52 19 77 96
27.  Uttar Pradesh 280 43 323 505 5428 5933
28.  Uttarakhand 270 189 459 272 200 472
29, West Bengal 526 839 1365 543 1424 1967

Torar State(s) 8129 11122 19251 9176 26236 35412
30. Andaman and 3 15 23 9 21 30
Nicobar Islands
31. Chandigarh 44 81 125 60 124 184
32. Dadra and Nagar 5 9 14 5 9 14
Haveli
33. Daman and Diu 16 9 25 16 9 25
34, Deli UT 3342 3855 7197 3407 3915 7322
35.  Lakshadweep 0 0 0 0 0 0
36.  Puducherry 1 5 6 1 5 6
Torar UT(s) 3416 3974 7390 3498 4083 7581

Torar (Arr Inpra) 11545 15096 26641 12674 30319 42993

Source: Crime in India
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(C-1) State/UT-wise victims of male and female children (below 18 years)
kidnapped and abducted for begging and other purposes during 2016

Sl State/UT For Adoption For Begging For Camel Racing

No. Boys Girls Total Boys Girls Total Boys Girls Total
1 2 3 4 5 6 7 8 9 10 1
1.  Andhra Pradesh 3 1 4 0 0 0 0 0 0
2. Arunachal Pradesh 1 0 1 0 0 0 0 0 0
3. Assam 2 0 2 0 0 0 0 0 0
4. Bihar 67 58 125 8 1 9 0 0 0
5. Chhattisgarh 0 0 0 0 0 0 0 0 0
6. Goa 0 0 0 0 0 0 0 0 0
7. Gujarat 0 0 0 0 0 0 0 0 0
8. Haryana 4 6 10 4 1 5 0 0 0
9. Himachal Pradesh 1 3 4 0 0 0 0 0 0
10, Jammu and Kashmir 0 0 0 0 0 0 0 0 0
11.  Tharkhand 21 12 33 4 0 4 0 0 0
12, Kamataka 0 5 5 0 0 0 0 0 0
13, Kerala 0 0 0 0 1 1 0 0 0
14. Madhya Pradesh 20 58 78 0 0 0 0 0 0
15.  Maharashtra 17 13 30 0 1 1 0 0 0
16, Manipur 3 0 3 0 0 0 0 0 0
17. Meghalaya 0 0 0 0 0 0 0 0 0
18 Mizoram 0 0 0 0 0 0 0 0 0
19, Nagaland 0 0 0 0 0 0 0 0 0
20.  Odisha 0 0 0 0 0 0 0 0 0
21.  Punjab 25 8 33 1 1 2 0 0 0
22.  Rajasthan 0 66 66 0 0 0 0 0 0
23, Sikkim 0 0 0 0 0 0 0 0 0
24, Tamil Nadu 6 3 9 2 1 3 0 0 0
25.  Telangana 0 0 0 4 1 5 0 0 0
26. Tripura 0 0 0 0 0 0 0 0 0
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1 2 3 4 5 6 7 8 9 10 1
27.  Uttar Pradesh 0 0 0 6 8 14 0 0 0
28, Uttarakhand 0 0 0 0 0 0 0 0 0
29, West Bengal 15 22 37 0 0 0 0 0 0

ToTar State(s) 185 255 440 29 15 44 0 0 0
30. Andaman and 0 0 0 0 0 0 0 0 0
Nicobar Islands
31. Chandigarh 0 0 0 0 0 0 0 0 0
32. Dadra and Nagar 0 0 0 0 0 0 0 0 0
Haveli
33, Daman and Diu 0 0 0 0 0 0 0 0 0
34 Delhi UT 0 0 0 0 0 0 0 0 0
35. Lakshadweep 0 0 0 0 0 0 0 0 0
36. Puducherry 0 0 0 0 0 0 0 0 0
Torar UT(s) 0 0 0 0 0 0 0 0 0
Totar (Arr Inp1a) 185 255 440 29 15 44 0 0 0

(C-2) State/UT-wise victims of male and female children (below 18 years)
kidnapped and abducted for begging and other purposes during 2016

Sl State/UT For Illicit Intercourse For Marriage
No. Boys  Girls  Total Boys  Girls  Total
1 2 12 13 14 15 16 17
1. Andhra Pradesh 2 21 23 0 94 94
2. Arunachal Pradesh 0 2 2 0 5 5
3. Assam 0 0 0 0 676 676
4. Bihar 0 0 0 0 2193 2193
5. Chhattisgarh 0 52 52 0 338 338
6. Goa 0 0 0 0 0 0
7. Gujarat 7 509 516 0 1008 1008
8  Haryana 0 3 3 0 165 165
9. Himachal Pradesh 0 8 8 0 127 127
10, Jammu and Kashmir 0 62 62 0 0 0
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1 2 12 13 14 15 16 17
11.  Jharkhand 0 0 0 0 92 92
12.  Karnataka 1 0 1 0 78 78
13.  Kerala 1 10 11 1 39 40
14, Madhva Pradesh 0 140 140 0 1556 1556
15, Maharashtra 9 277 286 0 771 771
16.  Manipur 0 0 0 0 45 45
17.  Meghalaya 0 4 4 0 4 4
18,  Mizoram 2 0 2 0 1 1
19, Nagaland 0 0 0 0 0 0
20.  Odisha 0 46 46 0 162 162
21.  Punjab 0 33 33 0 709 709
22, Rajasthan 1 12 13 0 488 488
23, Sikkim 0 0 0 0 0 0
24, Tamil Nadu 0 7 7 0 277 277
25.  Telangana 0 18 18 0 162 162
26, Tripura 0 2 2 0 44 44
27.  Uttar Pradesh 0 297 297 0 7345 7345
28.  Uttarakhand 0 0 0 0 10 10
29 West Bengal 0 48 48 0 497 497

Torar Stare(s) 23 1551 1574 1 16886 16887
30. Andaman and 0 1 1 0 0 0
Nicobar Islands
31. Chandigarh 0 0 0 0 49 49
32, Dadra and Nagar 0 5 5 0 0 0
Haveli
33, Daman and Diu 0 0 0 0 1 1
34 Delhi UT 3 4 7 0 1 1
35.  Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 1 1 0 0 0
Torar UT(s) 3 11 14 0 51 51
Torar (Arr Inpia) 26 1562 1588 1 16937 16938
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(C-3) State/UT-wise victims of male and female children (below 18 years)

kidnapped and abducted for begging and other purposes during 2015

Sl State/UT For Prostitution For Ronsom
No. Boys  Girls  Total Boys  Girls  Total
1 2 18 19 20 21 2 23
1. Andhra Pradesh 0 0 0 1 1 2
2. Arunachal Pradesh 0 0 0 0 0 0
3. Assam 0 0 0 8 3 11
4. Bihar 0 0 0 11 0 11
5. Chhattisgarh 0 0 0 2 1 3
6. Goa 0 0 0 0 0 0
7. Gujarat 0 0 0 7 1 8
8  Haryana 0 0 0 4 2 6
9. Himachal Pradesh 0 0 0 0 0 0
10, Jammu and Kashmir 0 0 0 2 0 2
11.  Jharkhand 0 0 0 5 0 5
12.  Kamataka 0 2 2 15 2 17
13.  Kerala 0 1 1 1 0 1
14.  Madhya Pradesh 0 0 0 8 0 8
15. Maharashtra 0 1 1 8 2 10
16.  Manipur 0 0 0 0 0 0
17.  Meghalaya 0 1 1 4 4 8
18,  Mizoram 0 0 0 0 0 0
19. Nagaland 0 2 2 0 0 0
20.  Odisha 0 0 0 1 1 2
21.  Punjab 0 1 1 4 2 6
22, Rajasthan 0 0 0 1 0 1
23, Sikkim 0 0 0 0 0 0
24, Tamil Nadu 0 0 0 6 1 7
25.  Telangana 0 1 1 1 0 1
26.  Tripura 0 0 0 0 0 0
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1 2 18 19 20 21 22 23
27.  Uttar Pradesh 0 0 0 35 4 39
28.  Uttarakhand 0 0 0 0 0 0
29, West Bengal 0 50 50 11 7 18

Totar State(s) 0 59 59 135 31 166
30. Andaman and 0 0 0 0 0 0
Nicobar Islands
31. Chandigarh 0 0 0 0 0 0
32. Dadra and Nagar 0 0 0 0 0 0
Haveli
33, Daman and Diu 0 0 0 0 0 0
34, Delhi UT 0 0 0 2 0 2
35.  Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 0 0 0
Torar UT(s) 0 0 0 2 0 2
Torar (Arr Inpia) 0 59 59 137 31 168

(C-4) State/UT-wise victims of male and female children (below 18 years)
kidnapped and abducted for begging and other purposes during 2016

Sl State/UT For Revenge For Sale
No. Boys  Girls  Total Boys  Girls  Total
1 2 24 25 26 27 28 29
1. Andhra Pradesh 0 0 0 1 0 1
2. Arunachal Pradesh 0 0 0 0 0 0
3. Assam 0 0 0 0 0 0
4. Bihar 9 2 11 0 0 0
5. Chhattisgarh 2 0 2 0 0 0
6. Goa 0 0 0 1 0 1
7. Gujarat 1 2 3 0 0 0
8. Haryana 0 0 0 0 0 0
9. Himachal Pradesh 1 0 1 0 0 0
10, Jammu and Kashmir 0 0 0 0 0 0
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1 2 24 25 26 27 28 29
11.  Jharkhand 22 7 29 0 2 2
12.  Karnataka 1 0 1 3 2 5
13.  Kerala 1 7 8 0 0 0
14. Madhya Pradesh 4 1 5 0 0 0
15.  Maharashtra 96 25 121 0 4 4
16.  Manipur 2 0 2 0 0 0
17. Meghalaya 0 0 0 0 0 0
18.  Mizoram 0 0 0 0 0 0
19, Nagaland 1 2 3 0 0 0
20.  Odisha 0 0 0 1 1 2
21.  Punjab 2 2 4 0 0 0
22, Rajasthan 0 0 0 0 0 0
23, Sikkim 0 0 0 0 0 0
24 Tamil Nadu 2 8 10 0 1 1
25.  Telangana 11 6 17 0 0 0
26.  Tripura 0 1 1 0 0 0
27.  Uttar Pradesh 18 4 22 1 0 1
28.  Uttarakhand 0 0 0 0 0 0
29, West Bengal 0 0 0 0 0 0

Torar State(s) 173 67 240 7 10 17
30. Andaman and 0 0 0 0 0 0
Nicobar Islands
31. Chandigarh 4 6 10 0 0 0
32, Dadra and Nagar 0 0 0 0 0 0
Haveli
33, Daman and Diu 0 0 0 0 0 0
34 Dell UT 0 0 0 0 0 0
35. Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 0 0 0
Torar. UT(s) 4 6 10 0 0 0
Torar (Arr Inpia) 177 73 250 7 10 17
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(C-3) State/UT-wise victims of male and female children (below 18 years)
kidnapped and abducted for begging and other purposes during 2016

Sl State/UT For Selling Body Parts For Slavery
No.

Boys Girls Total  Boys Girls Total

1 2 30 31 32 33 34 35

1. Andhra Pradesh 0 0 0 0 0 0
2. Arunachal Pradesh 0 0 0 0 0 0
3. Assam 0 0 0 0 0 0
4. Bihar 0 0 0 5 0 5
5. Chhattisgarh 0 0 0 0 0 0
6. Goa 0 0 0 0 0 0
7. Gujarat 0 0 0 0 0 0
8. Haryana 0 0 0 0 0 0
9. Himachal Pradesh 0 0 0 0 0 0
10.  Jammu and Kashmir 0 0 0 0 0 0
11.  Jharkhand 0 0 0 9 2 1]
12, Kamataka 0 0 0 0 0 0
13.  Kerala 0 0 0 0 1 1
14. Madhya Pradesh 0 0 0 0 0 0
15.  Maharashtra 0 0 0 0 0 0
16.  Manipur 0 0 0 0 0 0
17. Meghalaya 0 0 0 0 0 0
18.  Mizoram 0 0 0 0 0 0
19, Nagaland 0 0 0 0 0 0
20.  Odisha 0 0 0 0 0 0
21.  Punjab 0 0 0 0 0 0
22, Rajasthan 0 0 0 0 0 0
23, Sikkim 0 0 0 0 0 0
24, Tamil Nadu 0 0 0 0 0 0
25.  Telangana 0 0 0 0 0 0
26.  Tripura 0 0 0 0 0 0
27, Uttar Pradesh 0 0 0 0 0 0
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1 2 30 31 32 33 34 35
28.  Uttarakhand 0 0 0 0 0 0
29 West Bengal 0 0 0 0 0 0

ToTar Statr(s) 0 0 0 14 3 17
30. Andaman and 0 0 0 0 0 0
Nicobar Islands
31. Chandigarh 0 0 0 0 0 0
32. Dadra and Nagar 0 0 0 0 0 0
Haveli
33. Daman and Diu 0 0 0 0 0 0
34, Delln UT 0 0 0 0 0 0
35. Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 0 0 0
Torar UT(s) 0 0 0 0 0 0
Totar (Arr Inpia) 0 0 0 14 3 17

(C-6) State/UT-wise victims of male and female children (below 18 years)
kidnapped and abducted for begging and other purposes during 2016

Sl State/UT For Unlawful Activity For Murder
No. Boys  Girls  Total Boys  Girls  Total
1 2 36 37 38 39 40 41
1. Andhra Pradesh 0 2 2 0 0 0
2. Arunachal Pradesh 1 3 4 0 0 0
3. Assam 0 0 0 0 5 5
4. Bihar 9 11 20 0 0 0
5. Chhattisgarh 0 0 0 2 0 2
6. Goa 0 0 0 0 0 0
7. Gujarat 1 1 2 0 1 1
8  Haryana 0 0 0 4 5 9
9. Himachal Pradesh 0 0 0 3 0 3
10.  Jammu and Kashmir 0 0 0 0 1 1
11.  Jharkhand 12 14 26 3 0 3
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1 2 36 37 38 39 40 41
12.  Karnataka 0 0 0 0 0 0
13.  Kerala 0 0 0 0 0 0
14.  Madhya Pradesh 180 101 281 2 0 2
15.  Maharashtra 31 a7 128 3 0 3
16.  Manipur 0 0 0 0 0 0
17.  Meghalaya 1 0 1 0 4 4
18,  Mizoram 1 2 3 0 0 0
19. Nagaland 18 25 43 0 0 0
20 Odisha 0 0 0 1 0 1
21.  Punjab 0 0 0 1 0 1
22, Rajasthan 42 37 79 0 0 0
23 Sikkim 0 0 0 0 0 0
24, Tamil Nadu 0 0 0 0 0 0
25.  Telangana 3 0 3 0 0 0
26.  Tripura 0 0 0 2 0 2
27, Uttar Pradesh 19 0 19 167 13 180
28.  Uttarakhand 5 13 18 0 0 0
29, West Bengal 0 0 0 3 4 7

Torar State(s) 323 306 629 191 33 224
30. Andaman and 0 1 1 0 1 1
Nicobar Islands
31. Chandigarh 0 0 0 0 0 0
32. Dadra and Nagar 0 0 0 0 0 0
Haveli
33 Daman and Diu 0 0 0 0 0 0
34 Delhi UT 0 0 0 3 0 3
35. Lakshadweep 0 0 0 0 0 0
36.  Puducherry 0 0 0 0 0 0
Torar UT(s) 0 1 1 3 1 4

Totar (Arr Inpia) 323 307 630 194 34 228
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(C-7) State/UT-wise victims of male and female children (below 18 years)

kidnapped and abducted for begging and other purposes during 2016

Sl State/UT For Other Purposes Total Kidnapped and
No. Abducted
Boys Gurls Total  Boys Garls Total
1 2 42 43 44 45 46 47
1. Andhra Pradesh 74 277 351 81 396 477
2. Arunachal Pradesh 8 38 46 10 48 58
3 Assam 524 233 757 534 917 1451
4. Bihar 402 481 883 51 2746 3257
5. Chhattisgarh 573 1084 1657 579 1475 2054
6. Goa 44 57 101 45 57 102
7. Guarat 355 417 772 371 1939 2310
8 Haryana 249 853 1102 265 1035 1300
9. Himachal Pradesh 83 26 109 88 164 252
10.  Jammu and Kashmir 19 84 103 21 147 168
11.  Jharkhand 15 68 83 91 197 288
12, Kamataka 662 1496 2158 682 1585 2267
13, Kerala 14 86 100 18 145 163
14, Madhva Pradesh 1809 2235 4044 2023 4091 6114
15.  Maharashtra 2598 4307 6905 2762 5498 8260
16.  Manipur 0 17 17 5 62 67
17.  Meghalaya 38 17 55 43 34 77
18, Mizoram 0 0 0 3 3 6
19, Nagaland 4 1 5 23 30 53
20.  Odisha 207 727 934 210 937 1147
21.  Punjab 119 118 237 152 874 1026
22, Rajasthan 523 750 1273 567 1353 1920
23, Sikkim 0 11 11 0 11 11
24 Tamil Nadu 19 41 60 35 339 374
25,  Telangana 102 450 552 121 638 759
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1 2 42 43 44 45 46 47
26.  Tripura ] 49 55 8 96 104
27.  Uttar Pradesh 1229 532 1761 1475 8203 9678
28 Uttarakhand 207 201 408 212 224 436
29, West Bengal 753 2251 3004 782 2879 3661

Totar State(s) 10636 16907 27543 11717 36123 47840
30. Andaman and 4 19 23 4 22 26

Nicobar Islands

31. Chandigarh 56 44 100 60 99 159

32, Dadra and Nagar 5 0 5 5 5 10
Haveli

33, Daman and Diu 19 8 21 19 9 28

34 Delhi UT 2671 3570 6241 2679 3575 6254

35. Lakshadweep 0 0 0 0 0 0

36.  Puducherry 2 8 10 2 9 11
Tormr UT(s) 2757 3649 6406 2769 3719 64838

Totar (Arn Inpia) 13393 20556 33949 14486 39842 54328

Source: Crime in India
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State/UT-wise and purpose-wise minor victims rescued during 2016

Sl. State/UT Minor (Below 18 years)
Na Sexual Other forms Forced Forced  Begging Drug Petty  Domestic Removal of  Child Other Total
Exploitation of Sexual Labour  Maiage Peddling Crimes Servitude  Organs Pomography reasons  Persons
for  Exploitation
Prostitution
1 2 3 4 5 6 7 8 9 10 11 12 13 14
1. Andhra Pradesh 14 0 2 0 0 0 0 4 0 0 24 44
2. Arunachal Pradesh 0 0 0 0 0 0 0 0 0 0 0 0
3. Assam 20 0 12 0 0 0 0 5 0 0 0 37
4. Bihar 23 0 173 0 0 0 0 0 0 0 0 196
5. Chhattisgarh 14 4 94 0 0 0 0 24 0 0 0 136
6. Goa 2 0 0 0 0 0 0 0 0 0 0 2
7. Gujarat 36 159 125 33 0 0 3 16 0 0 63 435
8. Haryana 0 1 l l 8 0 0 0 l 0 l 13
9.  Himachal Pradesh 0 ] 0 1 0 0 0 2 ] ] 1 4
10. Jammu and Kashmir 0 0 0 0 0 0 0 0 0 0 0 0
11.  Jharkhand 1 0 14 3 0 0 1 12 0 0 0 31
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1 2} 3 4 5 6 7 9 10 11 12 13 14
30. Andaman and Nicobar 0 0 0 0 0 0 0 0 0 0 0
Islands
31. Chandigarh 0 0 0 0 0 0 1 0 0 0 1
32, Dadra and Nagar Haveli 0 0 0 0 0 0 0 0 0 0 0
33, Daman and Diu 1 0 0 0 0 0 0 0 0 0 1
34, Delhi UT 16 0 121 0 0 0 49 0 0 4 190
35. Lakshadweep 0 0 0 0 0 0 0 0 0 0 0
36. Puducherry 0 0 0 0 0 0 0 0 0 0 0
ToTtar 776 672 8920 301 56 187 322 2 66 2880 14185

Source: Monthly Anti Human Trafficking
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Statement-IIT

State/UT-wise Missing, Recovered/Traced Unrecovered/Untraced Children
during 2014-2016

Sl State/UT Unrecovered/  Children  Total Total Total
No. Untraced Missing Children Recovered/ Unrecovered/
Missing Missing Traced Untraced
Children from Missing
Previous vears Children
1 2 3 4 5 6 7
2014
1.  Andhra Pradesh 1399 2043 3442 2449 993
2. Arunachal Pradesh 0 43 43 35 8
3. Assam 14 1388 1402 721 681
4. Bihar 810 1539 2349 890 1459
5. Chhattisgarh 511 1779 2290 1794 496
6. Goa 29 63 92 60 32
7. Gujarat 597 1375 1972 1284 688
8. Haryana 1982 1299 3281 821 2460
9. Himachal Pradesh 253 205 458 379 79
10.  Jammu and Kashmir 822 638 1460 508 952
11, Jharkhand 342 384 726 394 332
12. Karnataka 734 4034 4768 2082 1786
13. Kerala 216 1079 1295 905 390
14, Madhya Pradesh 3610 6689 10299 5730 4569
15. Maharashtra 8382 11301 19683 13757 5026
16. Manipur 0 36 36 34 2
17. Meghalaya 0 134 134 122 12
18.  Mizoram 0 2 2 2 0
19. Nagaland 0 4 4 3 1
20. Odisha 2098 1090 3188 407 2781
21. Punjab 582 573 1155 543 612
22. Rajasthan 1215 2332 3547 2598 949

23, Sikkim 2 94 96 88 8
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1 2 3 4 5 6 7
24. Tamil Nadu 1057 3373 4430 3340 1090
25. Telangana 590 2438 3028 1681 1347
26. Tripura 4 446 450 446 4
27. Uttar Pradesh 1844 2089 3933 2265 1668
28. Uttarakhand 0 230 230 137 93
29. West Bengal 7553 14371 21924 14793 7131

Totar Stare(s) 34646 61071 95717 59168 36549
30. Andaman and 6 28 34 26 8
Nicobar Islands
31. Chandigarh 177 164 341 137 204
32. Dadra and Nagar 0 24 24 13 11
Haveli
33. Daman and Diu ] 9 9 4 5
34, Delhi UT 4810 7513 12323 6349 5974
35. Lakshadweep 0 0 0 0 0
36. Puducherry 0 59 59 57 2
Totar UT(s) 4993 7797 12790 6586 6204
Totar (Arn Inprs) 39639 68868 108507 65754 42753
2015

1. Andhra Pradesh 993 2285 3278 2109 1169
2. Arunachal Pradesh 3 102 105 82 23
3. Assam 671 1498 2169 1137 1032
4. Bihar 1466 2057 3523 2444 1079
5. Chhattisgarh 584 2102 2686 1821 865
6. Goa 32 41 73 42 31
7. Gujarat 688 1092 1780 1088 692
8. Haryana 1472 1736 3208 1401 1807
9. Himachal Pradesh 73 249 322 212 110
10.  Jammu and Kashmir 952 414 1366 590 776
11, Jharkhand 353 367 720 191 529
12. Karnataka 1817 2677 4494 2213 2281
13. Kerala 390 1579 1969 1591 378
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14. Madhya Pradesh 4849 7919 12768 9203 3565
15. Maharashtra 5926 4450 10376 4782 5594
16. Manipur 36 34 70 30 40
17. Meghalaya 12 167 179 119 60
18. Mizoram 0 3 3 3 0
19. Nagaland 1 33 34 28 6
20. Odisha 2781 1807 4588 698 3890
21. Punjab 612 559 1171 478 693
22, Rajasthan 949 2507 3456 1233 2223
23, Sikkim 0 119 119 74 45
24, Tamil Nadu 1090 4280 5370 4201 1169
25. Telangana 1347 2087 4334 3313 1021
26. Tripura 8 171 179 151 28
27. Uttar Pradesh 1668 2720 4388 2122 2266
28. Uttarakhand 218 531 749 325 424
29. West Bengal 7131 7676 14807 6261 8546

Totar Stare(s) 36122 52162 88284 47942 40342
30. Andaman and 8 47 55 49 6
Nicobar Islands
31. Chandigath 204 217 421 187 234
32. Dadra and Nagar 11 0 11 5 0
Haveli
33. Daman and Diu 5 25 30 20 10
34, Delhi UT 5994 7928 13922 6182 7740
35. Lakshadweep 0 0 0 0 0
36. Puducherry 3 64 67 64 3
Totar UT(s) 6225 8281 14506 6507 7999
Torar (Arn Inprs) 42347 60443 102790 54449 48341
2016

1.  Andhra Pradesh 1169 2155 3324 1912 1412

2. Armunachal Pradesh 23 38 61 33 28

3. Assam 1032 1381 2413 1069 1344
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4. Bihar 1079 4817 5896 3026 2870
5. Chhattisgarh 865 2262 3127 2051 1076
6. Goa 31 26 57 25 32
7. Gujarat 692 1315 2007 1247 760
8. Haryana 1807 1768 3575 1695 1880
9. Himachal Pradesh 110 170 280 174 106
10.  Jammu and Kashmir 776 304 1070 354 716
11, Jharkhand 529 479 1008 329 679
12. Karnataka 2281 1943 4224 2733 1491
13. Kerala 211 1524 1735 1520 215
14, Madhya Pradesh 3565 8503 12068 8197 3871
15, Maharashtra 5594 4388 9982 4357 5625
16. Manipur 40 L46 186 172 14
17. Meghalaya 60 124 184 155 29
18.  Mizoram 0 0 0 0 0
19. Nagaland 6 71 77 63 14
20. Odisha 3890 1901 5791 589 5202
21. Pumjab 693 597 1290 510 780
22. Rajasthan 2223 1980 4203 3216 987
23, Sikkim 41 109 150 110 40
24. Tamil Nadu 1169 4632 5801 4660 1141
25. Telangana 1021 3679 4700 3597 1103
26. Tripura 28 169 197 171 26
27. Uttar Pradesh 2266 2903 5169 1861 3308
28. Uttarakhand 424 435 839 589 270
29. West Bengal 8546 8335 16881 5388 11493

Torar Stare(s) 40161 56154 96315 49803 46512
30. Andaman and 6 47 53 48 5

Nicobar Islands
31. Chandigarh 234 201 435 152 283

32. Dadra and Nagar 6 2 8 2 6
Haveli
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33. Daman and Diu 10 29 39 27 12
34, Delli UT 7740 6921 14661 5863 8798
35. Lakshadweep 0 0 0 0 0
36. Puducherry 5 53 58 49 9

Torar UT(g) 8001 7253 15254 6141 9113
Torar (Arn Inprs) 48162 63407 111569 55944 55625

Note: Data on traced children may also include from previous year reported cases of missing children.
Source: Crime in India

Population of Sentinelese in the Andaman and Nicobar Islands

1029, SHRI PARTAP SINGH BATWA: Will the Minister of HOME AFFAIRS
be pleased to state:

{a) the exact population of the Sentinelese people in the Andaman and Nicobar

Islands;

{b) whether there has been any incident in the last three years where there have

been attacks on the Sentinelese people;
{c) 1if so, the details thereof, and
{d) the steps taken by Government for the welfare of the Sentinelese community?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HANSRAT GANGARAM AHIR): (a) No survey of Sentinelese Tribe has been
carried out in North Sentinel Island and therefore the exact population of Sentinelese

People cannot be ascertained.

(b) and (c) There has been no report of any incident of attack on Sentinelese

people during the last three vears.

{d) The steps taken by the Government for the welfare of Sentinelese community

are given in the Statement.
Statement

Details of Steps taken by the Government for the welfare

of Sentinelese community
(i)  The Andaman and Nicobar Islands (Protection of Aboriginal Tribes)

Regulation, 1956 has been promulgated by the President of India by Clause
(2) of Article 243 of the Constitution of India for providing protection of



